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Title: Introduction of the Paternity Benefit Bill, 2017.

>HRI RAJEEV SATAV (HINGOLI): I beg to move for leave to introduce a Bill to regulate the employment of men in certain establishments for certain
Jeriods before and after becoming a father and to provide for paternity benefit and certain other benefits.
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SHRI RAJEEV SATAYV : I introducex= the Bill.
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